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AGRAHAYANA 26, 1893 (SAK.A4)

Meeting of M. Ps. to 74
felicitare P.M.

was not present in the meeting, nor was | and  Minister should be very considerate to my

S0 we are on egual footing. We have care=

fully checked up reports from all the Mem-
bsrs who were present and the leaders. Two
Members were present on behalf of Mr.
Vajpayec's party,—Mr Pitambar Das and
Bhai Mahavir ji. Everybody knows that
declaration or announcement—the text of
it-—was gone through line by line, even
certain changes were made by agreement
and the whole thing was approved. No-
body objected to it. Mr. Vajpayee cannot
come now and say this . . . .

MR SPEAKER: 1 think propriety de-
mands that . . .

SHRI S.M.BANERJEE (Kanpur): Some-
thing wrong in their leadership.

MR. SPEAKER: This should not have
been brought. There may be many after-
thoughis but this should not be brouzht
here. 1 am not going to allow i1. You
can have it later on. 1 have another pro-
gramme
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12.39 hrs.

ANNOUNCEMENT RE. MEETING
OF MEMBERS OF PARLIAMENT
IN THE CENTRAL HALL TO

FELICITATE THE PRIME MINISTER

MR. SPEAKER: 1 have a very good
news that tomorrow at 4 O'clock. all of us.
all sections of this House will felicitale
the Prime Minister in the Central Hall and
it will be my privilzge—of course, I am not
assuming it mysclf, but there was a suggest-
ion of othcrs also,—that I shall be presiding
over it.  Thereafier, because [ shall be pre-
siding over it willingly, 1 will be. At Home
also to all the Members. [ .was thinking
of going to my constituency and 1 -hoped
by that time T will give the news of ¢ease-
firc also. Most of the war was lought in
my constituency., Amritsar district, during
the last war and this  war also.  Because
I do not speak in the House the Prime

constituency,

SHRI ATAL BIHARI VAJPAYEE (Gwa-
lior): Becausc of the war, the hon. Prime
Minisier cancelled the tour of my constitu-
ency. Let her visit my constituency.

MR. SPEAKER: 1 shall have to take him
to the border areas so that he may chang:>
his views some time. Except a few districts
we do need to carry all the Members to the
border places so that they may know what !
a horrible thing it is 10 go 10 war.
12.40 hrs.

FREEDOM FIGHTERS
ION OF SERVICES)

(APPRECIAT-
BILL—Coanid.
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12.42 brs.

ANNOUNCEMENT RE. SITTING OF
THE HOUSE ON SATURDAY, DE-
CEMBER 18, 1971,

MR. SPEAKER: Tomorrow, most of us
are here. What if we sit tomorrow for iwo
or lf'nree hours? 1f we sit for a few hours
tomorrow also, we can have more time for
discussion.

SEVERAL HON. MEMBERS: Yes.

MR. SPEAKER: So 1 must say in ad-
vance that we shall be meeting tomorrow.
What time shall we mect?

SHRIR.V. SWAMINATHAN (Madurai):
We can meet between 2 and 4 p.m.

MR SPEAKER: So, we shall be sitting
tomorrow 1o avail of the time from 2 p.m
to 4 p.m,

As for the business, the hon Minister has
already announced the business, and the
Order Paper will be circulated.

' 12.43 his.
FREEDOM FIGHTERS (APPRECIAT-
 TON OF SERVICES) BILL—Contd.
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12,46 brs.
[Surt N.K.P. SALVE in the Chdr]
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